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1 2 3 4

4. Goa — — —

5. Gujarat 278.20 122.98 17.03

6. Haryana ^ 300.76 1.09 0.18

7. Karnataka 63.64 71.78 3.60

8. Kerala 0.10 0.05 0.02

9. Madhya Pradesh 133.91 0.08 0.02

10. Maharashtra 173.45 173.95 11.94

11. Nagaland — 27.46 —

12. Orissa 0.63 0.23 —

13. Pondicherry 0.66 0.09 0.03

14. Punjab 77.81 0.38 0.22

15. Rajasthan 71.68 — —

16. Tamil Nadu 414.65 30.97 1.51

17. Uttar Pradesh 9150.08 141.06 83.74

18. West Bengal 7.80 21.20 0.48

AH India 12939.57 1406.39 248.28

Veterinary Facilities in Rural Areas have demanded any increase in the allocated
during Sixth Plan number and if so, the details thereof ; and

102. PROF. NARAIN CHAND PARA- 
SHAR : Will the Minister of AGRICUL
TURE be pleased to refer to the reply given 
to Unstarred Question No. 3496 on 19 
March, 1984 regarding veterinary facilities 
in rural areas during Sixth Plan and state :

(a) the number of veterinary dispensaries/ 
hospitals sanctioned for each State during 
the current financial year (the last year of 
t he Sixth Five Year Plan) ;

(b) if so whether any State Government

(c) whether it would be ensured that the 
States open all the institutions allotted to 
them during the year 1984-85 ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
YOGENDRA MAKWANA) : (a) The 
number of veterinary dispensaries/hospitals 
planned for sanction by each State during 
the current financial year are shown in the 
Statement attached.

(b) No, Sir.
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(c) State Governments are making sanctioned by them during the year
all efforts to open institutions to be 1984-85.

Statement

Number o f Veterinary Dispensaries! Hospitals planned for sanction during 1984-85

SI.
No.

State Veterinary
Hospitals

Veterinary
dispensaries

1 . Andhra Pradesh Nil 100

2. Assam N.A. N.A.

3. Bihar N.A. N.A.

4. Gujarat Nil Nil

5. Haryana 25** V 25

6. Himachal Pradesh 5 32

7. Jammu and Kashmir N.A. N.A.

8. Karnataka N.A. N.A.

9. Kerala 50 Nil

10. Madhya Pradesh N.A. N.A.

11. Maharashtra Nil Nil

12. Manipur N.A. N.A.

13. Meghalaya Nil 2

14. Nagaland N.A. N.A.

15. Orissa N.A. N.A.

16. Punjab Nil Nil

17. Rajasthan Nil 200

18. Tamil Nadu N.A. N.A.

19. Tripura N.A. N.A.

20. Uttar Pradesh 26 62*

21. West Bengal N.A. N.A.

22. Sikkim Nil Nil

Total 106 421

♦Sanctioned

* •Conversion of Stockmen Centres/Dispensaries into Hospitals. 

NA—Not available.




